CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH

C.P.C/350/17/2017 Date of Order: 22.05.2018
0.A 350/884/2016

Coram: Hon’ble Mr. A.K Patnaik, Judicial Member
Hon’ble Mr. Uday Kumar Verma, Administrative Member

For the Petitioner(s): Mr. J.R Das, Counsel
For the Alleged Contemnor(s): None

ORDER(ORAL)

Mr. A.K Patnaik, Member (J):

2. Mr. J.R Das a g ; Jf tife Mgtiti irly submits that the

therefore, he does M S temptPpe ition.
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(Uday Kumar Varma) (A.K Patnaik)
Member (A) Member (J)
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